HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
CHANDIGARH, ON TUESDAY, THE 15" MARCH, 2022 AT 10.00 A.M.

I. QUESTIONS.

Questions entered in the separate list to be asked and answers given.

II. CALLING ATTENTION NOTICE

-alling Attention Notice No. 4 regarding excessive irregularities in the cases of
Registries in the state, given by Shri Abhay Singh
Chautala, MLA.

Calling  Attention  Notice _Nos. 30  (Shri__ Balraj Kundu, MLA),
42 (Shri Neeraj Sharma, MLA), 50 (Smt. Kiran Choudhry, ML.A) on the similar
subject clubbed with Calling Attention Notice No. 4. The Hon’ble Members may

also raise supplementary at the time of discussion on the Calling Attention Notice
No. 4.

II1. BUDGET FOR THE YEAR 2022-2023.

RESUMPTION OF GENERAL DISCUSSION on the Budget Estimates for the year
2022-2023.

IV. PAPERS TO BE LAID ON THE TABLE OF THE HOUSE.

I: A MINISTER to lay on the Table the Administrative Reforms Department’s
Notification No.7/11/2014-3AR, dated the 21*" February, 2022, as
required under section 21(3) of the Right to Service Act, 2014.

2 A MINISTER to lay on the Table the Labour Department’s Notification No.
Lab/1128, dated 10" January, 2022, as required under section 24(2) of
the Haryana State Employment of Local Candidate Act, 2020.

% A MINISTER to lay on the Table the Annual Report of the Haryana Women
Development Corporation Limited for the year 2016-2017, as required
under section 395 (1) (b) of the Companies Act, 2013.

4. A MINISTER to lay on the Table the Annual Report of the Haryana Women
Development Corporation Limited for the year 2017-2018, as required
under section 395 (1) (b) of the Companies Act, 2013.

& A MINISTER to lay on the Table the Fifteenth Report on implementation of the
Right to Information Act, 2005 (1.1.2020 to 31.12.2020) of State
Information Commission Haryana, as required under section 25 (4) of
the Right to Information Act, 2005

6. FINANCE to lay on the Table the Finance Accounts (Volume-I &II) for the year

MINISTER 2020-2021 of the Government of Haryana in pursuance of the
provisions of Clause (2) of Article 151 of the Constitution of India.

7. FINANCE to lay on the Table the Appropriation Accounts for the year 2020-2021

MINISTER of the Government of Haryana in pursuance of the provisions of

Clause (2) of Article 151 of the Constitution of India.

CHANDIGARH: RAJENDER KUMAR NANDAL,
THE 14™ MARCH, 2022. SECRETARY.
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